
255 ,,.,,,,.. ......... JULY 27, 1984 256 

(i) An intearated •Port promotion 
plan to ASBAN and neipbourlq 
coUlltri• bu been dnwa up ; 

(ii) Concentrated promotional activi· 
tlet · will be undertaken in the 
~ markets of . West Barope, 
USA, Australia and Middie· 
Bast; 

(iii) Explorina irater avenues for pro· 
jec:t exports by means of joint 
ventur• and 1ub-contraclin1 with 
renowned prime contractors of 
West Barope, Japan and USA. 

(iv) Explorina po11ibilitla of 1r1ttr 
participation by Indian firms in 
internationally financed projects. 

Reopn ... of Sid Tntlle Mlllt la 
tbe ea.cry 

9S7. SHRI CHHITTUBHAI GAMIT : 
Will tbe Minister of COMMERCE be 
plea1ed to state : 

(a> whether it is a fact that the Union 
Government have extended its co-operation 
to the States for reopenina the sick textile 
mills in the country ; · 

(bl ir So3, lbe number of sick textile 
mills in Gujarat ; 

(c) if so, tbe details re1ardin1 the steps 
taken by the State Government ; and 

(d) whether some financial 
have also been soqbt from the 
this reprd? 

H•istance 
Ctntre in 

THE MINISTER OF STATE IN THE 
MINISTRY OP COMMBRCE .\ND IN 
THE DBPARTMENT OP SUPPLY (SHRI 
NIHAR R,\NJAN LASKAR) : (a) Yes, 
Sir. 

(b) to (d) The cuet of 24 sick/closed 
mill1 in Gujarat have been referred ·to a 
Group of Officers, wbicb· bas been consti-
laled by the Government 10 explore tbe 
poHlbility of rebabililatlq thote mills wblcb 
are potcnt!ally viable. The Group incJudes 

repre1eDtative1 of the State Government, 
flnanclal inttitutiom and banks. la cue Ot 
13 of tbeae mills rehabilitation paokqea 
involvln1 some coacesslolis/rellefa from the 
Central and State Governments and fluncial 
usistance by the &aancial insltitutions and 
banks have been worked out. 

RebUunemeat of Cash I..-. of Cotton 
Corporation of India 

968. SHRI B. V.. DESAI : Will the 
Minister af COMMERCE be pleased to 
slate : 

(a) whether bis Ministry bad decided 
to reimburse cash lo11es of the Collon 
Corporation of India ; 

(b~ if •o, ~bcther the accumulated 
losses amounted to Rs. 75 cro~s ; 

. ( c) the extenl to which the reimburse-
ment will result in reduction of net losses : 

(d) the other measures beina considered 
lo help CCI so that they may improve 
their pesition instead of lo11es ; 

(e) whether it is a fact lhat CCI bu 
been asked to co-ordinaled with the National 
Textile Corporation for lhe supply of cotton; 
and 

(f) the extent to which the position of 
the CCI bas improved ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMBRCB AND IN 
THE DEPARTMENT OP SUPPLY (SHRI 
NIHAR RANJAN LAS.KAR): (a) Tbe Mini· 
stry bas reimbursed cash Iossa amouotins 
to Rs. 54 . .50 crore1 a1 loan to the Cotton 
Corporation of India repayable in annaal 
instalments alonawith intere,t. 

(b) Yea, Sir. Tbe cash lo11es upto 
31-8-1913, amounted to Rs. 7.5.31 crores. 

(c) Since the reimbursement ot.cash 
losars is in the form of loan lbere Wlfll be 
only saving in the interest payments to the 
concerned baDk1. The annual 1avinp on tbia 
account will be about Rs. ·J.36 crores. 




